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THE KURUKSHETRA UNIVERSITY (AMENDMENT) BILL, 2012
A

BILL
Jurther to amend the Kurukshetra University Act, 1986.

Be it enacted by the Legislature of the State of Haryvana in the Sixty-third
Year of the Republic of India as foillows . —

1. This Act may be called the Kurukshetra University (Amendment) short title
Act, 2012,

2. For clause (i) of section 2 of the Kurukshetra University Act, 1986 Amendment of
section 2 of

(hereinafter called the principal Act), the following clanse shall be substituted,
i Haryana Act 28
namely : of 1986.

‘(@ “University tcacher” means Professor, Associate Professor,
Assistant Professor and such other person as may be appointed for
imparting insturction or conducting research in the University or in any
college or institution maintained by the University and is designated as
teacher by the Ordinances.”.
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3. Forclause (f) of scction 6 of the principal Act, the following cliuse shall
be substituted, namely :—

“{f) to institute principaiship, professorship, associate
professorship, assistant professorship and to create other posts of any
description required by the University and to appoint persens to such
posts;™.
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STATEMENT OF OBJECTS AND REASONS

The State Government has revised the pay scales of Universitics and
Colleges 1cachers on the 6th pay commission recommendatiens of Ministry of
Human Resource Development, Government of India after taking intc
consideration the recommendations made by the University Grants Commission
subsequently. Along with pay scale revision. the State Government, taking a
considered view on other ancillary issues contained in the aforementioned
recommendations, issued a comprehensive scheme for Universitics and Colleges.

Further, it has been decided to redesignate University teachers namely
Lecturers and Readers to Assisiant Professors and Associate Professors.

Hence, this Bill.

GEETA BHUKKAI .
Education Minister. Haryana.

Chandigarh : SUMIT KUMAR,
The 24th February, 2012 ‘ Secretary.
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